
73 Wr~1 t,e" A~~w~~f , 

[ Tra":fJalipnl 

SRAVANA 4, 1907 (SAKA) Written Answers 74 

Uncfl.po.ed claim. of dl ..... eed perSODS 
I tr'oJn Eali P.kl.t •• 

I I 

632. SHRI MADAN PANDEY: 
W,1l the Minister of COM ME.RCB be 
p leased to ~ la t~ : 

f 

(L) the Dumber of claims, out of 
those fi led by displaced persons from 
Bait Pakistan. which have not yet b~en 
disposed of and the actIon being taken 
for expeditious disposal thereof; 

(b) the number of the claim' filed 
by displaced persons after formatIOn of 
Banglad.:sh and the number of claIms, 
out of them, which are still to be dIS-
posed of; and 

(c) the step~ beIng taken for their 
expeJi lious di~posal. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMBRCE (SH U 
P A. SANGMA): (a) OnglOally 
3,944 c)aimli for ex-gra tia payment were 
registered wi th the Custodian of Enemy 
Property, Bombay. Out of these 43 are 
pending for settlement. These are aho 
nON being verified. 

(b) 53.549 claims were re;istered 
I 

with I he CustodIan of Enemy Property. 
BombdY. Out of these payment has 
been made in 4,238 cases. 24,659 cases 
hav~ b~~n trea ted as closed bccau.,; 
21,820 cIa I rnants ha'd filed Incompl~ Ie 
applications and in 2,839 cases no docu-
ments had been submitted. The total 
Dumber of pending cages is 14,6S2. 

(c) Government is taking various 
steps (rom time to time (or disposal of 
pending claims like transfer of tbe work 
of disburseMent ot ex·gratia payment 
from Bombay to Calcutta. incrcase io 
tbe number of vcrificaljon panels etc. 

[Englishj 

Trade agreement wIth France 

633. SHRI.E. J\YYAPU ~DDY : 
Will. tbe Minister pf COMMI;RCB b" 
pl.Jed to state : 

(a) the detail. of trade agteement 
.igned by India \Vith Pranct durin.'tho 
Prime MInister", rectnt visU to france; 

I 

(b) whether Prance hal agreed to 
imporr any specific i terns from India: 
and 

(c) the trade baJJ nee between India 
and France after the latest agreemeot'l 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI P.A. SANOMA) .. (a) No trade 
agreement was signed by India with 
France cturing the visit of Prime Minis-
ter to France in June, 19d5. 

(b) and Cc) Does not arise. 

[Trans/alion} 

Trade agreements wah foreign countries 

634. SHRI K.D SULTANPUR(' 
Will the Minisler of COMMERCE b, 
pleased to state: 

(~) .he deta lis of trade agreement. 
signed with other countries during the 
last one year; 

(bl the progrec;s made in trado 
with USSR. FRO, GDR, USA. Yugo-
slavia and China and advantages accrued 
10 India therefrom; and 

(c) the names of commodifies G..,ve. 
rnmelat propose to export to and Import 
from ·hese couDtries? 

THE MINISTER OF STATE I" 
THE MINISTRY OF COMMERCE 
(SHRI P~A. SANGMA): (cl) In th~ 
last oDe year India has slgn"rt a Trade 
A,reemen with China. The maJD fea-
tures of the Asreement arc Indicated 11 
the statement given below. 

(b) The overall trade with Ihese 
countriel has incr!8sed from Rs. 6831 
crores .0 1982·83 10 Rt. 7911 Qrores 1n 
J983-84 and cx-ports have l.ooreased 
from Rs. 29~5 cr9t,s i.o 1~82-8~ to Rso 
3163 crores in 19,3-8.4. (Annual trade 
ft~uro~ COlJn r)'wise are. ava.jJabJ~ upt() 
1981 84 only); 




